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ment Programme (IRDP). Development of !l. ExIt""""n. 
Women and Children in Rural Are .. 
(OWCRA) and Jawahar Rozgar Yojana 
(JRY). etc. There is no separate programme 
for poor women·headed rural households. 

Hou ... for Rura' Poor 

·121. SHRI SUOHIR SAWAm: 
SHRI K. RAMAMURTHEE 

TINOIVANAM: 

Will the PRIME MINISTER be pleased 
to state: 

<a) the steps take" during the last six 
months to provide low cost fire-proof houses 
to the rural poor in Il"oe country; 

(b) whethpr 'hI'! G'':l'!ernmenl have 
sought financial assistar.ce "om World Bank 
and other ager.eles for this purpose; and 

(c) if so. the details thereof? 

THE MINISTEA OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRt G. VENKAT SWAMV): (a) to (c). 
Central Building Research Institute (CBRI) 
RoorXee fundioning under CSJR has devel-
oped several cOflstructiorJ techniques for 
making the houses fire retardant. They have 
been extending and propagating such con-
struction techniques in various rural regions 
through their Extension ('.entras and by 
organising demonstration programmes at 
different locations. The actions taken in this 
rugard during past six to seven months are 
as under:-

With a view to populariZe the technique 
for making different type 01 thatches (com· . 
ITI9nly used as roofing matenalln rural ar-
eas) the CBRI has given demonstration al8 
places In the states of Orissa and Andhra 
Pradesh. 

Exhlbllions at Pune. Nagpur. Bhopal. 
Blkaner and Roork .. have been organised 
on the low-cost fire retarelent house con-
structlon for rural areu. 

3. Integl'llted T,.'nlng Program"",. 

Six training programmes on low cost 
building materials and housing which In-
clude training In fire retardant construction 
techniques of rural hoUses also have been 
organised in racent past. 

4_ Indl,. A .... YoJ-'" (IA Y) 

Under the iA Y. which is a programme of 
building houses for ttoe poor among the 
Scheduled casles/Scheduled Tribes and 
freed bonded labourers. the houses JO be 
built are required to be durable and lasting. 
meaning inter alia Ihat they shcuid be fire-
resistant. Thttnurr.barol houses built under 
the programme during the period from Au-
gust. 1991 to January. 1992 is 87199. ac-
cording to the information furnished by the 
StateslUTs. 

5. Wodr." .. orpnlud by olhM 
..".. 
The institute participates in the Work-

shopslS8minars organiSed by other agen-
cies and puts up the demonstration/exhibi· 
tlon on various Items. Exhibition at 24 
Parganas and Nagpur included the Iow-cost 
lire l'8tardent construdion tech(liques. 

6. Demonstration Houses 

Low cost fire retarelent techniques are 
being used in the construction of demon-
stration houses at the following places where 
the construction is currently in progress; 

(a) 63 houses with latrines at village 
Sonka and Palka-District 
Bharatpur. Rajasthan. 
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(b) SOhauseswilhlatrlMsandsmoke- has liiio ent8l8d intO the oontract wlh 1he 
lass chullas at village Bhaktadar same person. 
Bazat -DIstrIct Barapetta. Assam. 

(c) 100 house. with latrines and 
.makeless chu'" at village -

~ Bldhan Nagar - District West 
. Dinap.r, West Bengal. 

No assistance has been sought so far by the 
Govemmentfromthe World Bank and other 
agencies for this purpose. The question of 
furnishing dataiIs, thenlfare, does not arise. 

1164. SHRI SHRAVAN KUMAR 
PATEL: WlIIthe .. inistarol URBAN DEVEL· 
OPMENT be pleased to state: 

Ca) whether the careasses of dead 
animals lying on roads and In the Slr8ets of 
DelhI unanandad lor many days Is a com-
rnorHIght; and 

(b) II 10, the details of the arrange-
ments made to enau .. quick removal ~ 
carcasses of dead animals? 

THE .. INlSTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI ... ARUNACHAl..AM): (a) and (b). 
The Municipal Corporation of OIIhi have 
IWpartad that conti'aCl hasbeM _ardad to 
one Shrl Ramay, SIo Shrl Attar SIngh. C-48, 
KoIIa~, TrlakColony, New Delhi 
for II1Ing carn .••• of dead animals. The 
contnIcl .. valid for the period ending 
31.3.1993. Shrl Ramay ... about 14 va-
hicIeIln 1111 fIIeI to Iftth. dead animals and 
four telephone No •. 690517, 4620321, 
4620322 and 460323 (R) for receiving the 
complaints and this arrangement has been . 
consIder8d to be adeqUate. The N.D .... C. 

The Cantonme .. Boald has NpOrted 
that _ lOOn as the dead anlmaf conwa 10 
the natIce of the staff, lis ramoved ImmedI-
atel, and disposed off outside the 
Cantonement area. 

WaitIng Ust of Cooperative Group 
Housing SocIeties 

1165. OR. ASIM BAlA: WIll the Minis· • 
ler of URBAN DEVELOPMENT be pleased 
to state: 

(a) whether the Rtlglstrar CooperalJve . 
Societies have scrapped the waiting 1st of 
II18fri)ers of several Cooperative Housing 
socIatl8s; 

(b) H so, the names of such Societies 
and the reasons fO~ scrapping the list; and 

Cc) whether under the guidelines is· 
sued by the U. Governor. Cooperative 
Housing Societies have been pennltted to 
maintain the waiting Mil by limng up lutu,. 
vacandes? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): Ca) and (b). 
DurIng the year 1991-92 walt lists have been . 
ordel'8d to be scrapped In the case of the 
Cooperative House Building SocIeties 81 . 
par details given below :-

1. IshWar Nagar Cooperative House 
Building SocIaty-Walt list of 15' 
mermers has been scrappecI as the 
number of members had exceeded 
the nurmer of plots avaMabie wah 
the society. 

2. KohaLCooperatlve House Building 
SocIety • The IOCiety had pI8p8I'8d 
three walt lists of the members from 


